
LOX SABRA DEBATES 

LOK SABRA 

Tuesday , June 10, 1980/Jy.aistha 20, 
1902 (Saka). 

The Lok Sabha rnct at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair.] 

INTRODUCTION OF MINISTER 

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): Sir, may 
I introduce to you and through you 
to the House my C'olleague, Shri :l\1a. 
ganbhai Barot, Deputy Minister in 
the Mlnistry Of Finance. 

ORAL ANSWERS TO QUESTIONS 

Meet of Crude Blockade in Assam On 
Oil Supply 

·2l. SliRI CHANDRABHAN AT-
HARE PATn~: Will the Minister 
of PETROLEUM AND CHEMICALS 
b~ p!c~ "" (.(l 1.0 state: 

(a) whether it is a fact that the 
present crude blvckart':! adopt,~ d by" 
Assamrse has adversely affected the 
oil supply posltion in the entire 
country; 

(b) if so, to what extent this has 
caused deterioration in the availabi-
lity of supp;y of this commodity; 
ad 

(c) what Ineasures have been taken 
to improve the position, indicating 
the total quantity like~y to be impor-
ted and the countries from which 
this would be imported this year? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 
Yes, Sir. 
378 L.S.-l 

(b) Between January and 'May 
1980 the loss in the crude t hrough-
out is estimated to be about 1.89 mil-
lion t<>nnes in the tour refineries of 
Digboi, Gauhati, Bongaigaon anci Ba_ 
rauni, wlth loss of approximately 1.8 
melion tonnes of finished products. 

«(') The loss is being made up, to 
the extent possible, by importing 
finished products and by moving tlle 
lame to the areas affected by the 
closure of the refineries in the eastern 
region. The total additional .Jnpol'U 
Of high speed diesel and kerosene 
would be of the order of 1 million 
tonnes during the period January-
May 19[10 over and above what was 
planned betore the begL'ming of the 
calendar year for this period On a 
prorated basis. This additional im-
nort hns been made- due to, inter-alia. 
th~ shortfa:l in production in the 
three refineries in Assam and the Ha-
rauni refinery in Bihar. The im-
ports nre being arranged from the 
Gulf countries and other areas. A 
close monitoring of the production 
in the refineries of the cotmtry, im-
porle- ::!n.d m·ovement o:e petroleum. 
products is being carried out in 
close coordination with the Railways, 
State Governments and oi; companies 
in ordCll". to ensure maximum possi-
blp supply within the current cons_ 
traiDts. 

SHRI CHANDRABHAN ATHARE 
PATIL: In the reply, it was mention-
ed that the imports are being alTang-
ed from the Gu'!f countries and other 
areas. Will the hon. Minister be 
kind enough to name the countries 
covered by 'other areas'? 

SHRI VEERENDRA PATJL: 
So far as the imports are concerned, 
we are importing petroleum pro-
dUCUl, we su-e making spot purchases 
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from the open market. So. it is not 
Ule question of getting from a par-
ticu!.ar country. I do not know from 
which country the suppliers are 
bringing and supplying. 

5HRI CHANDRABHAN ATH..t\RE 
PATIL: The imPOrts that are being 
made are praclieal1y half of the re-
quirements of the loss caused due to 
the reduc:ion in production. So, wil: 
the hon. Minister be kind enough to 
tell us whether this will a150 ailed 
the country's usc of oils ~hut is, 
crude, diesel and kerosene? And if 
so, how are we going to meet th~ 
shortages? 

SHRI VEERENDRA PATIL: 
Sir, in my rep~y I have already aaid 
how we are meeting the shortages. 
The shortage is 1.9 million tonnes in 
crude and round about 1.6 mil:ion 
tonnes in petroleum products. \Ve 
have already imported during the 
;ast 5 months additional one million 
tonnc~ of products and it is affecting 
us very heavily so far as the eCCno-
my of the countries concerned. 

SHlU R. K. MHALGI: What are 
the present minimum requirements 
Of the Indian economy of oil and 
petroleum products 'for import? 

SHRI VEERENDRA PATIL: The 
indigenous production is 14 million 
tonnes and we are importing 16 mil-
lion tonnes Of crude oil and 6 5 mil-
lion wnnes of petroleum p~Oducts 
from outside. 

SHRI NIREN GHOSH: I would 
:&ike to know what steps Government 
took so that the flow from the oil 
refineries was not blocked. As far as 
We are aware, no real steps have 
~en taken so far. 

Secondly, he referred to spot pur-
chases. Is he aware that four parties 
buy it privately, they do not call tor 
tenders, and there is a sort 01 racket 
in the Indian Oii Corporation! 

SHRI VEERENDRA PATIL: 
Spot pU"chases are made on the 
buis of the tender system. There is 

no scandal so tar as this is concerJl_ 
ed. There are firm rules and regu. 
lations and procedure for this. So 
far as my knowledge goes, Indian 
Oil Company officers have not de-
parted from the established proce-
dure. They are invlting tenders and 
fixing the purchases only after tak-
ing the ~owest tender into account. 

~-mI NIREN GHOSH: Four re-
fineries were closed. Oi1 did not flow. 
What steps did the Government take 
to ~C'(' to i~ that 011 does flow? Prac_ 
ticalJy nothing was done. 

SHRI VEERENDRA PATIL: 
It 1", :l lact that oil is not flowing. 
The Bo.rauni Refinery is dependen: 
upon Assam crude oil. Oil has not 
flowed in the pipeline, with the re-
sult that Barauni has been closed 
for the last five m·~ths. AU the re-
fineries have been closed. Why they 
are cloc;ed, hon. Member$ are aware, 
and they are discussing the same 
subject during the course Of the day. 

SHRI RAM JETHMALANI: May 
I know whether any country has 
refused to supply you oil on the 
ground that this country entertained 
a visit from Moshe Dyan? 

SHRI 
No. 

VEERENDRA PATIL: 

SHRI INDRAJIT GUPrA: It is 
reported in the press that the OPEC 
countries have evolved a scheme 
whereby they are prepared to give 
long term loans at favourable rates 
of interest to developing countries 
to ena b~e them to finance their im-
ports of oil from the OPEC count-
ries. I would like to know whe'ther 
this is a fact and whether India is 
likely to benefit from the scheme, 
and if so, to what extent. 

SHRI VEERENDRA PATIL: 
We are trying to prevail upon them 
to consider ~ also as a developing 
country, so that grant or aid Or soft 
loans are advanced to us, but I am 
not in a position to say what is going 
to be the result of it. 
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DR. KRUPASINDHU BHOI: In 
view of t be tact that we are import_ 
ing 16 m: llion tonnes of crude oil. I 
would Ii} e to know whether the 
Governm('!lt has any master plan to 
produce f his quantity also indigen-
<ously. If >0, what are the step.3 the 
GOVCt'nn1~ nt has' t.aken and witbill 
how maD 1 years, according to the 
master f'lan, we wil1 be able to 
.achi'v(' S( If-sUIlici.::mcy and what are 
thf:' explo 'ation and expansion pro-
gramm"s 'he Government has taken 
up and what is the nmount of 
money Or! Government has provid-
crt in t hli ('om ing hudg~t nnd for 
the next five years? 

SHTII VEERENDRA PATIL: 
So fnr 0, ~etting indigenou~ oil is 
cO:l"c-rnoo. we have got an (Jrganisa-
tion viz., ONGC. They have taken 
On ('I lar~e scale off-shore and on-shore 
drilling works, I am not in a position 
to give the details. If the hon. mem-
ber wants, let him put another ques-
tion. I am prepared to give the d~­
tails. They are spending a lot ')f 
money on finding oil. 

ProductiOIl or Streptomycin in Bin. 
dustan Aptibiotics Limited Pune 

-22. SHRI V. KISHORE CHANDRA 
S. DEO: Will 1he Minister of 
PETROLEUM AND CHEMICALS be 
pleased to state: 

(a) whether it is a fact that the 
llroduction of Streptomycin has fal-
len considerably due to the strike 
by the employees of Hindustan Anti-
biotics Limited at Pune; 

(b) if so, the impact thereof; 2nd 

(c) what are the steps being taken, 
by Government to meet the require .. 
ments in "iew of the loss of produc_ 
tion? 

THE Ml N1STER OF PETROLEUM, 
OHEMlCALS AND FERTILIZERS 
(SHRl V'&ERENDRA PATIL): (a) 

10 (c). A statement is . laid on the 
'T,able of the House. 

StatemeDt 

While there has been a loss of 
production of about 15 tonnes of strep-
tomycin at Hindustan Antibiotics Li-
mited (HAL) due to the strike lastin.g 
from 18th March to 2nd May, 1980, 
thic; has not affected the' tota} indigen-
ous production of Streptomycin mate_ 
rially. Tn 197~-80 1hp t'.:ltal streptomy-
cin production in the country amount • 
ed to 20.16 MIT as against a produc-
tion of 220.73 MIT in 1978-79, Need-
ed arrangements for import of strep-
tomycin have al~o been made to sup-
plemel11 iudigenous production in 
line with the practice in earlier 
years. 

SHRI V. KISHORE CHANDRA S. 
DED: In the statement that has been 
laid on the table of the Hous~, the 
hon. Minister has stated that though 
the production of Streptomycin ha!J 
decreased by 15 tonnes, the total in-
digenous production Was not total1y 
affecten as such. But the fact remains 
that during this s~rike period, the 
stocks of Strept'omycin, I do not know 
whether it is due to boarding or some 
other reason, were not available in the 
rural markets, e:::peciaay in the back-
ward districts of Andhra Pradesh 
where'from I come. This is a very 
vital life saving drug, which is neces-
sary to be used as a precautionary 
measure and also for severa!- serious 
diseases. I would like to know from 
the Minister as to what measures he 
is taking to see that this particular 
medicine is distributed prop~rly bpth 
in the rural and urban areas a like so 
that it reaches the common man in 
time. I am asking a bout the distri-
bution aspect beCause he has said that 
the production has not been af_ 
fected due to strike. Let him at least 
spell out the wayS and means by 
which be is going to make a proper 
distribution so that the stocks avan-
able can be utilised by the people. 

SHRI VEERENDRA PATIL: I have 
alreacly made it clear that the short-
aee is very marginal and there is 
no short supply so far as this druC 




